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o ~ CENTRAL ADMINISTRAT IVE TRIBUNAL
5 S CALCUTTA BENCH

\ ‘ | S NOo MoA,297:0F 1396
| . | (0.8,151 of 1991) o
- Date of Order : 4,10,1996

Present ‘Hon'bl'e Mc.Justice A.K.Chatterjees Vice-Chairman,
- ‘Hon'ble Mo MeSefukherjees Administrative Memer.
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T UNION OF INDTA & ORS.’

Mo MK Band0padﬁ/ay is present for the appllcant and ﬂr.J.K Dutta

on nahalf of the respondents.

24 Hearlng the ld.counsel for both the partles: M. 297 of 1996 is
alloued ‘The proforma reuponcants be added as raspondents 2(4)

' and 2(5) in 0.A.284.of 1996. Tha applicant shall Fcrthulth serve
copies of the application aangulth the annexures on them if not .

| already qerved. The 0,A, is Fixed For haarlng regarding admission on

6.12.1996. Reply by the added respondents be filed at leagt a week

before the next date, T

3. Copy of the order passed this day be communicated tb the ;dded
respondants by the 8lelC3nt.‘

‘4. A plain copy of this order be handed to ld.éo&nsel For both the
pérties, ‘ . o o

5. MA.297 of 1996 stands disposed of,
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